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The Minkter of Comsmerce (Shri
Dinmsh Sjugh): (a) to (c¢). The Gov-
ernment have no so0 far taken any
stops to establish an Export-lImport
Bank. The Working Group on Export
Finance, set up by Government,
which has just finalised its recom-
mendations and whose Report is likely
to be received shortly ig stated to
have recommended the establishment

I'Z‘vovernment after receipt of the Re-
port of the Working Group.

Study tours by Kangra and Dehsra Dun
Tea Planters

6489, Shri Hem Raj: Will the
Minister of Commerce be pleased to
state:

(a) whether any study tours by the
Kangra and Dehra Dun tea planters
arranged in 1965; and

(b) if so, how far these tours bene-
fiteq the tes planters?

The Minister of Commerve
Dinesh Singh): (a) No, Sir.

(Shrd

(b) Does not arise.

Japanese Machinery for Tea

8410. Shri Hem Raj: Will the Minis-
ler of Commerce be pleased to state:

(a) whether the small size Japanese
machinery for black and green tea
has been secured for the Banuri Pilot
Project Scheme, Palampur; and

(b) when the request was made
for it and when it was acceded to?

The Minister of Commerce (Shri
Dinesh Singh): (a) and (b). The Na-
tional Small Industries Corporation re-
ceived g request from the Joint Di-
rector of Industries, Punjab in Nov-
ember, 1965 for the import of one
processing unit for black tea manu-
facture and 11 planfs for making
green tea, These were meant for sup-
Ply to the tea planters of the Palam-
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the Tea Board agreed in October, 1966
to the import of g black tea manu-
facturing plant of a slightly larger
capacity than the one cleared by them
earlier. While according clearance for
the import of these plants, however,
the Tea Board had disallowed the
import of the motors required for the
operation of the plants, as these mo-
tors were indigenously available. In
view of this the Project Officer has
informed the NSIC that he had taken
up with the Government of Himachal
Pradesh tha question of accepting
supply of thess plants without the
motors and that he would contact the
Corporation after obtaining the State
Government’s instructions. The Cor-
poration is awaiting a further commir-
nication from the Project Officer before
proceeding further in the matter.

Foreign Exchange for Import of Rub-
ber for Manufacture of Tyres

8411. Shri § 8. Kothari:
Shri Brij Raj Singh Kota:
Shri P. N. Solanki:
Shri S. K. Tapuriah:
Shyy K. K. Nayar;
Shri Bharat Singh Chauhan:
Shri Ranjit Singh:

Will the Minister of Commnerce be
pleased to state:

(a) whether Government have
framed a scheme for linking the grant
of foreign exchange for import of
rubber for tyre manufacture with the
foreign -exchange earned by the tyre
manufacturing companies by export of
tyre and other products;

(b) if so, the basis of the scheme in
brief;
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{¢) whether the scheme has been
tmplemented; and

(d) it so, the result thereof?

The Minister of Commerce (Shri
Dinesh 8Singh): (a) No, Sir.

(b) to (d). Do not arise,

Police Excesses at Jorhat Rallway
Station

6412, Shri Dhireswar Kalita:
Shr{ M. Meghachandra:

Will the Minster of Rafiways be
pleased to state:

(a) whether 1t 13 a fact that the
Kerala Police personnel stationed at
8Sibsagar, Assam, manhandled pas-
sengers and damaged railway property
at the railway station, Jorhat on the
16th June, 1967;

(b) whether it is a fact that some of
them trespassed into a Railway quar-
ter and insulted a woman; and

(c) i so, the action taken in the
matter?

The Minjster of Railways (Shri C. M.
Poonacha); (a) to (c). The correct
position 13 that some Kerala Police
personnel stationed at Sibsagar tres-
passed into the quarter of a ralway
employee and manhandled hin. No
report with regard to insult to any
woman hag been received. The rail-
way employee took shelter in the As-
stt. Station Master’s office. When some
of the Kerala Police demanded that
the railway employee should be hand-
ed over to them, the Asstt. Station
Master refused and informeq the local
police over telephone. The Kerala
Police personnel broke some glass
panes and door joints of the station
building The damage has been esti-
mated at Rs. 18. The local police ar-
rived on the scens and took up the
investigation. A case under sections
443|354/147]45321427 IPC on: Station
Master’s complaint, hag been register-
ed by Sibsagar Police. A counter case

under sections 341/323 IPC on the com-
plaint of the Kerala Police personnel
has also been registersd. Nons has
been arrested so far. The Magisterial
Enquiry ordered in this connection, has
not yet started owing to the Magis-
trate’s engagement elsewhere.

Export of Tyres and Tubes

6418, Shri D. N. Patodia:
Shri R. Barua:

Will the Minister of Commerce be

-pleased to state:

(a) whether it is a fact that g meet-
ing has recently taken place between
bim and the representatives of the
auto and cycle tyres and tubesg indus-
try to discuss the export programme
of the Industry;

(b) it so, a resume of the talks held
at the said meeting; and

(c) the decisions taken and the
steps contemplated to promote the
export of goods of the industry?

The Minister of Cemmerce
Dinesh Bingh): (a) Yes, S8ir.

{b) and (c). The more jmportant
points made in the meeting related to
supply of indigenous raw materials at
international prices and grant of cash
subsidy at increased rates. The In-
dustry was advised to formvulate &
scheme which would ensure not only
earning of foreign exchange to meet
its import requirements but alsp earn
something more for the country. The
scheme is ‘awaited from the Industry.

(Shri

Import of Nylon Yarn

6414. Shri D. N. Patodia;
Shri R. Baras:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that the
State Trading Corporation has recently
finalised a scheme for the import of
nylon yarn;





